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NoJd21l
DETENTION AMD RELEASEHE OF MEMBER

The following communication dated 12.9.1994 addressed
£~ the Hon'ble Speaker, Delhi Legislative Assembly, from the
Deputy Commissioner of Police, Now Delhi District, New Delhi
wae received on 14th Septembai, 1994 :-

NShri Naresh Gaur,li.L.A. alongwith his other
supporters was detained under section 65
of Delhi Police act, 1978 at 12.45 P.M.
on 12.9.-.994 for discbeying the lawful
directions of Police from Parliament
Street, lew Delhi.

Shri Gaur waa released at 12.50 P.M.

from P.S. Parliament Street, New Delhi,
the samz day l.e. 12.9.1994."

N1 22

The €ollowing communication datcd 13.9.1994 addressed
to the Hon'bhle Sperker, D-1hi Legislative issembly, from the
Deputy Commission.r of Police, New Dolhi District, New Delhi
was received cn 15 Soptembers, 1994 -

ughri Sahib Gingh Chauhon,Meliece. alongwith his

othzr supporters vras detained under section
65 o Dclhi Police act, 19738, at 12.45 P.M.

on “3.9.1994 for rischeying the lawful
directicns of Polico nrom Pur-iiament Street.

N ew Delhi,

ohri Chovbkos won roleased at 12.50 P.M,

From F.3. Parli.unenc Street, New Delhi, the
sams day i.e. 13.7.1994."

An Ao asw

No.123

The Following communication dated 14.9.1994 addressed
to the Hon'ble Spezker. Do1hi Legislative Assembly from the
Addl. Commissioncr of Police, New Delhi District, New Delhi
was received on 15.9.1994 3-

ughri Balbir Singh,M.L.a. alongwith his other
supporters was detained under section 65
of Delhi Police act, 1978, at 12.45 P.M.
on 14.9.1994 for disocbeying the lawful
directions cf Police trom Sansad Mardg.
New Delhi.

Shri Balbir Singh was released at

12,50 P.M. from the samz nlace, the same
day i.e. 14.9.1994."
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